ae . .a

DESCRIPTION OF THE IMMOVABLE PROPERTY : SHEDULE A
PROPERTY : All that Piece and parcel of the residential immovable property
bearing House No. 186 BBMP Khatha No.190/186/186, Ward No.04 Judicial
Layout, measuring East to West 30 Feet and North to South 50 Feet total
1500 Sq ft formed by the Karmataka State Judicial Department Employees
House Building Co Operative Society Ltd., Bengaluru in Sy. No.9/1, 9/28 & 3.
11/18&2,12/A, 3, 4A, 13/A, 1B & 2, 14/2, 3, &6, 89/1 & 2, 3A, 3B & 4, 111/2
& 3, 112 of Allalasandra, Sy No.39, 41/1, 41/2 & 42 of Chikkabommasandra
Village and Sy Nos.3/1 & 2 (part) of Jakkur Plantation Village, of Yelahanka
Hobli, Bangalore North Taluk and Bounded on: East by : Site No. 201, West
by : Road, North by : Site No.187, South by : Site No.185.

Datc: 15.09.2025 $d/- Authorised Officer
Place: Bangalore Canara Bank

FORM A
PUBLIC ANNOUNCEMENT
[Under Section15 of the Insolvency and Bankruptey Code (IBC), 2016
read with Regulation 6 of the Insolvency and Bankruptcy Board of
India (Insolvency Regulation Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF M/s. GOETC PRIVATE LIMITED

M/s. GOETC PRIVATE LIMITED
25/03/2022

1 | Name of corporate debtor
Date of incorporation of
corporate deb

3 | Authority under which corporate | REGISTER OF COMPANIES -
debtor is incorporated / registered BANGALORE, KARNATAKA

L)

4 | Corporate Identity No. / Limited U93010KA2022PTC159252
Liability Identification No. of
corporate debtor

5 | Address of the registered office | Plot No.30 & 31, Amrita Sai

and principal office (if any) of 1st Main Road, Ankappa Reddy

corporate debtor Layout, Kaggadasapura, B'lore,
Karnataka, India, 560093
6 | Insol y date | 15/09/2025 (As per order of NCLT]
in respect of corporate debtor dated 15/09/2025 in Company

Petition No CP (I1B) 72/BB/ 2024)-
Order uploaded on 18/09/2025.
14/03/2026 (180 days from the

7 | Estimated date of closure of

insolvency resolution process Insoly y date)
8 | Name and registration number of | Ramakrishna Kamat,
the insol y profe | acting| Registration No:IBBI/IPA-001/1P-

as interim resolution professional | P02579/2021-2022/13935

9 | Address and e-mail of the interim | 121/1, 5th Main, Chamarajpet,
resolution professional, as Above Yes Electronics, Bangalore,
registered with the Board Karnataka, 560018

Email: kamatca2002@yahoo.com
10 | Address and e-mail to be used for | 121/1, 5th Main, Chamarajpet,
correspondence with the interim | Above Yes Electronics, Bangalore,
resolution professional Karnataka, 560018

Email: cirp.goetc@gmail.com

11 | Last date for submission of claims| 02-10-2025

12 | Classes of creditors, if any, under Name of class(es): Nil

clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional
BN of insolvency Professional
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)
14 | (a) Relevant Forms and

(b) Details of authorized
representatives are available at:

Not Applicable

a) https://ibbi.gov.in/home/
downloads
b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Bengaluru
Bench has ordered the commencement of a Corporate Insolvency
Resol Process ag M/s Goetc Private Limited on 15/09/2025 Via
order dated 15/09/2025 (uploaded on 18/09/2025). :
The Creditors of the M/s Goetc Private Limited are hereby called upon to
submit their claims with proof on or before 02/10/2025 to the Interim
Resolution Professional atthe address mentioned againstitem 10.
The financial creditors shall submit their proof of claims by electronic means
only. The operational creditors, including en and ployees, may
submit the proof of claims by in person, by post or electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12,
shall indicate its choice of authorised representative from among the three
insolvency professionals listed against entry No.13 to act as authorised
representative of the class [specify class) in Form CA.
Submission of false or misleading proofs of claims shall attract penalties.
Ramakrishna Kamat
Interim Resolution Professional of M/s. Goetc Private Limited
Regn No.: IBBI/IPA-OOI/!P—M2579/2011-2012/ 13935
AFA valid till 31-Dec-25
Email - kamatca2002@yahoo.com

Date:21-09-2025
Place: Bangalore

o) o gauru LIty-nuz 2 =
Loan A/c No: ;
A. Name of the Borrowers: (1) Smt R S Kavitha / Sri. Shrihari N
Jigani Main Road, Bangalore, Ka- 560105, Also at : Smt. R S Kavit
Gate , Koppa Hulimangala Village, Bangalore, Karnataka-560105,
Bukkasagara Village, Jigani Hobli, Anekal Taluk, Bangalore-562106,
Road, Bangalore-560095
B) Loan Outstanding: Rs. 3670524.00 (Rupees Thirty Six Lakh ¢
as on 20.06.2020 togetherwith further interest thereon with effect fro
C) Schedule of the Property: SCHEDULE APROPERTY : Al that|
in 8y No. 176/1 and of Bukkasagara Village, Jigani Hobli, Anekal Ta
residential purpose in terms of the orders of the Commissioner, Bany
and bounded by : East by : Survey No. 176/2, West by ; Survey no.
Portionin same Sy no. 176/1 of Zakaulla Sharief
SCHEDULE B PROPERTY : All that piece and parcel of tt
150200100400922596, measuring East - West 12.19 Mtrs and Nori
Sy.No.176/1, situated at "Vasundhara Enklev Layout, Bukkasagara V
East: PlotNo.72,73&74, West: ROAD, North: PlotNo.35, South: |
thereon, both presentand future.

3) Ref: SAR86894876270199562526

Loan Alc No: 086!
A. Name of the Borrowers: (1) A R Dinesh, 623,Concorde Napa
Bangaluru-560082 Also at : A R Dinesh No.5677/4/1,11th Crc
Davanagere-577004 Also st : A R Dinesh Flat No. B<413 Fourth F
Bangaluru-560082
B) Loan Outstanding: Rs. 4081494.00 (Rupees Fourty Lakh Eight
further interest thereon with effect from 10/04/2024 to IDBI Bank, at the
C) Schedule of the Property: AR DINESH Particulars of the Secur
The Mortgaged Assets ; COMPOSITE SCHEDULE PROPERTY
converted Sy.No.57, and Property bearing converted Sy.No.58/1 and
are situated at adjacent to each other at Varthur Village, Varthur Hob
totally measuring 3 Acres and 15 Gunas, presently bears a Commor
with all rights, appurtenances whatsoever hereunder or undemeath
Sorahunse Village Boundary, West by : Remaining portion of land be:
by :Landin Sy.Nos.58/3and 58/4.
SCHEDULE"B": 444 Sq.ftundivided right, title and interestin the imm
SCHEDULE"C" : Fiat bearing No.B-413 in the Fourth Floor, measuri
together with RCC Roofing, Vitrified flooring together with Ong eava|
areas such as passages, lobbies, staircase, etc.. in the multistoried
renamed as "GRANDEUR PARK" together with all and singular the str.

4) Ref: SAR86999135580184022526

-Loan A/c No: 08696751000091:
A. Name of the Borrowers: (1) Shri. Amith H M/ Smt, Sumedha Ne
Enchanta, Phase ~II, BBMP Municipal No.320, PID No.41-1-320,
Shri.Amith HM, Herbalife Intemational India Pvt Ltd, No. 14 Pardhana
B) Loan Outstanding: Rs. 11320118.00 (Rupees One Crore Thir
together with further interest thereon with effect from 08/06/202
C) SCHEDULE A PROPERTY : Al that piece and parcel of regig
N0.41-1-320, Mysore Road, Ward No.158, Bengaluru 560026, (oar
Bangalore South Taluk), measuring total extent of about 18,384 Sq,
BBMP and bounded on the: East by:SyNo.7 of Deevitigeram
Deevitigeramanahali Village, North by:  Sy.No.11/1 Deevitigeram
Sy.No.10 of Deevitigeramanahalli Village.
SCHEDULE 'B' RESIDENTIAL APARTMENT : RESIDENTIAL AP#
Floor in the residential complex known as "PRIDE ENCHANTASPHA
125.91 Sq.Mts (1355.24 5q.f) of carpet area together with the exclys
Sq. Mts. (112.63 sq.ft) lying appurtenant thereto consisting of THRI
Covered Car Parking Space in the basement ground floor with RC
agreed fo between the LAND OWNER /VENDOR, the DEVELOPE
terms and conditions of the Agreement to sell dated 18.02.2021 entar

5) Ref: SAR20283249772194752526 !

Loan Alc No: 02026
A. Name of the Borrowers: (1) Sri Karthic Manikandan/ Mamatha
Main 14th Cross, Venakteshwara Lyt, BTM 1st Stage BIr Ka 560068
Maruthi Sevanagar, Banaswadi Main Road, Bangalore- 560005 Also
Flat No B-2,2nd floor, Vensar Homes Apt, Site No 20,20th A Main, 14
Stage, Bangalore

B) Loan Outstanding: Rs. 4291153.47 (Rupees Fourty Two Lakh !
Fourty Seven Only) together with further interest thereon with effect fron
C) SCHEDULE A PROPERTY : (Description of the entire property) :
Corporation Nos. 18,19,20, later assigned and clubbad corporation No.

Old Ward No 65, Bangalore measuring 8860 sq ft and bounded on the
Nagar Main Road, North by: Property of Krishna Reddy belongs to Rani §
SCHEDULE B PROPERTY : An undivided share, right titie and interest i
the scheduleAProperty.

SCHEDULE C PROPERTY : (Description of the Flat conveyed) : (MF
Second Floor. (4) Super built up area: 1240 sq ft (5) Details of constructio
and Aluminium windows (6) Other facilities: One closed Car Parking |
HOMES". Other terms and conditions, Restrictions, rights and obligatior
the Vendor, registered as document no 1362/206-07 dated 23-08-2006.

Date :20.09.2025

Place : Bengaluru.
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